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posed for creation are as indicated below:.

Sr. No- C a teg o ry  o f post

1 , Inspector

2. Tax Assi'tjmt ,

3. Upper Divi sic ii Clerk

4 . Lower Division Clerk

5. Stenographer .

6. Notice Server .

Number
l.. I1 >3:Z

P urp ose

021 405 po*ts as ‘ leave reserve’ and
5 1b  ad  hoc req u irem rn t, pend­
ing detailed  w ork study ccnse- 
qnrnt to new  d uty list o f  
Inspectors,

4991

7 6 9

470
I----J

X hesf post's are needed for awrsss 
► nrferu and collcction  w ork.

445 These are ‘leave rewsrv;-’ posts. 

3078

7. D a iry  . • . . . .  150

8. Other Groufi ‘D ’ iiufj :

Sweeper . . . . . .  535

F araih  228

C liow kid ar . ■ . ■ • • i:*56

9. Creation o f p o s 's  o f c o m p le m e n ta ry  s ta ff fcr  new ly creuLrd posts o f C h ie f C om m issioners* 
G  j m n :ssirin<.*is o f  Incc-rm  tax and A ssistan t G o m m issaao iers o f Jr.coin.- i.ix.

T ile  above p rop js^ ls ar. im dcr consideration  o f the G overn m ent.

Overdrafts by States
4385. SHRI A. K. ROY: Will the 

Minister of FINANCE be pleased to 
state:

(a) details of the overdrafts by 
different States from the Reserve Bank 
as on 1st January, 1982 and also on 
1st January 1981, 1st January, 1980, 
1st January 1979, 1st January, 1978, 1st 
January 1977, facts in detail;

(b) steps taken to improve financial 
discipline on the State Governments;

(c) whether it is a fact that West 
Bengal Government has been singled 
out for penalisation specially; and

(d) if so, the reasons therefor?
THE MINISTER OF FINANCE 

(SHRI PRANAB MUKHERJEE): (a) 
A  statement showing the Overdrafts 
position of the State Governments is 
laid cm the Table of the House.

(b) The Centre’s endeavour has 
been to persuade States to agree to a 
gradual liquidation of their Over­
drafts without seriously jeop a r­
dising heir developmental activities. 
Realising that it would be un­
realistic to expect the State Gov­
ernments to wipe out their over­
drafts over-night certain limits of 
year-end deficits were arrived at in 
the discussions held with the Chief 
Ministers by the Planning Minister for 
finalising the Annual Plan 1982-83. 
The States had given encouraging as­
surances to the Planning Minister that 
they would take adequate action to 
ensure that the year-end deficits were 
contained within the agreed limits.

(c) No, Sir.

(d) Does not arise.
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Statement

T7t* Ootrdraft Position of Stale Gocwmmts
(R *. C rore*)

State

**
3 -1-19 7 7  2-1-19 78  1-1-19 79  1-1-1980 1-1-1981 1-1-19 8 2

1 A ssam  . .

2 B ihar . .

3 G u jarat .

4  H aryan a  .

5 H im ach al Pradesh

6 K a rn a ta k a  .

7  K r ra ia  . .

8 M a d h y a  Pradesh

g  M ab arah stra  .

] o  M a n ip u r  .

11 M e g h a la y a  .

12 N a g ala n d  .

13 P un jab  . „

14 R ajastlian  .

15 T rip u ra  .

16 U tta r  Pradesh .

17 W est Bengal

2 3 .4 2

5*92

io - 4 o

6 -3 4  18-32

76 -77

3 0 -19 3 1-0 6

* *  1-1-19 7 7  was h o lid ay  an d  2 -1-19 77 w?s Sunday.

*  1-1-1978 was S u n day.

34-35

10-47 

32-09 

1 -o4 

n-34 
6 3 -14 

78-34
23-24
3 1-4 0

1 *33 

o*73 
102-26

2 5 1 -1 5

io* 16

5 7-8 3  2 15 -2 3

Appoinments based on interviews 
by Bureau of Public Enterprises

4386. SHRI A. K. ROY: Will the 
Minister of FINANCE be pleased to 
state:

(a) number of persons found suit­
able in the interviews by the Bureau 
of Public Enterprises in 1981 and 
whose names were sent for appoint­

m ent to the different user Ministries—

facts in details, with discipline-wise 
break-up;

(b) number of such persons actual­
ly absorbed till 1st January 1982 and 
the vacancies existing in different 
disciplines, facts in details;

(c) number of foreign qualified 
mining engineers among those select­
ed but left out without absorption; 
and




